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Central Administrétive Tribunal
Principal Bench,New Delhi.

0A Ne.2649/93
MA.No.3662/93

21 December 1993

Constable Yegindsr Singh

Ne.1174/5u Pested in P.S.Viney Nagar, New Delhi

res.dient of ur. Ne.H-55, Type -1.P.3 Ledhi Colony,

New Oelhi. «+. . Applicant

By Advecate Shri N5 Bhatnagar
versus
1. Unien of India, threugh the Deputy
Lommissioner of Pelice, Headquarters(I1I),
p.HOQ. Iip. Bhauan’ N‘U D.lhi.
20 The S.H.O.

P.5. Lodhi Celeny,

New Delhi. «s.so.sRespondent

By Advocate None
0 R D E R(Oral)

shri P.T. Thiruvengadam, Member(A)

The learned ceunse) foer the applicant seeks permission

to withdrew trhe OA, Permission granted. The OA is dismissed

&8 withdrauwn.

p‘J_ik_é?‘

» (P.T.Thiruvongidim)
Member(A) :



